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I h e  p r e s c r i b e d  m a n n e r .  I n  a  f e w  r a s e s  
a p a y m e n t  w a s  m a d e  l o c a l l y  i n  I n d i a n  
r u p e e s  a n d  t h e s e  a r e  u n d e r  i n v e s t i g a -  

l i o n  b y  t h e  R e s e r v e  B a n k  o f  I n d i a .

Naval I ^ kyard, Bombay

•1123. Dr. Amin: W i l l  t h e  M i n i s t e r
«o f Defence be p l e a s e d  t o  s t a t e  t h e  t e r m s
o f  t h e  a g r e e m e n t  w h i c h  h a s  b e e n
.s i g n e d  w i t h  M e s s r s .  A l e x a n d e r  G i b b s  
a n d  P a r t n e r  f o r  t h e  e x p a n s i o n  o f  t h e  
T I a v a l  D o c k y a r d ,  B o m b a y ?

The Minister of Defence Organisa­
tion (Shri Tyagi); A  s t a t e m e n t  is  l a i d

o n  t h e  T a b l e  o f  ^ h e  H o u s e .  [ S e e  A p -
s p e n d i x  V ,  a n n e x u r e  N o ,  4 6 .]

Mine Mechanisation

*1124. Dr. Amin: ( a )  W i l l  t h e  M i n i .s -
tte i o f  Natural Resources and Scientific
Besearch b e  p le a s e d  t o  s t a t e  w h e t h e r
^ n y  r e p o r t  h a s  b e e n  s u b m i t t e d  b y  t h e  
E x p e r t  C o m m i t t e e  w h i c h  w a s  a p p o i n t ­
e d  t o  e x a m i n e  t h e  p o s s i b i l i t y  o f  s e t t i n g  
x : p  a  m e c h a n i s a t i o n  c e n t r e  a t  t h e  I n d i a n  
S c h o o l  o f  M i n e s  f o r  i m p a r t i n g  t r a i n i n g  
I 0 t h e  s t u d e n t s  i n  m i n e  m e c h a n i s a t i o n ?

( b )  I f  n o t ,  w h a t  a r e  t h e  r e a s o n s  f o r  
the delay?

The Minister of Education and 
iNatura: Resources and Scientific Re-
;search (Maulana Azad): (a) a n d  ( b ) .
T h e  C o m m i t t e e  h a s  n o t  b e e n  a b l e  t o  
m e e t ,  b e c a u s e  t w o  o f  i ts  m e m b e r s , 
w h o s e  p r e s e n c e  w a s  a b s o l u t e l y  n e c e s - 
j& a ry  f o r  t h e  w o r k  o f  t h e  C o m m i t t e e  
h a v e  b e e n  a b r o a d . O n e  o f  t h e m  h a s  
r e c e n t l y  r e t u r n e d  a n d  t h e  s e c o n d , w h o  
i s  a s p e c i a li s t  i n  c o a l  m i n i n g  a n d  m i n ­
i n g  m a c h i n e r y  a n d  h a s  g o n e  f o r  f u r t h e r  
i i p e c i a l  t r a i n i n g  a b r o | i d .  is  e x p e c t e d  
b a c k  i n  N o v e m b e r  1 9 5 3 .

Education for the Blind

*1126. Shri Muniswamy: ( a )  W i l l
t h e  M i n i s t e r  o f  Education b e  p le a s ­
ed t o  s t a t e  w h e t h e r  i t  is a  f a c t  t h a t
m o r e  t h a n  t w e n t y  l a k h s  o f  p e o p le  i n  
I n d i a  a r e  b l i n d ?  .

(b) If not, what would be the correjt
figure?

The Minister of Education and
natural Remroes and Seieatlic Be­

search (Maulana Aiad): ( a )  a n d  ( b ) « .
Y e s .  S i r .  T h e  n u m b e r  o f  b l i n d  p e r s o n a  
i n  t h i s  c o u n t r y  is e s t i m a t e d  a t  a b o u t  
20 l a k h s .  T h e  e x a c t  n u m b e r  is  n o t  
k n o w n .

ScHEDuiJJD Castes and Tribes

•1127. Shri B. N. Kureel: W i l l  t h e
M i n i s t e r  o f  Home Affairs b e  p l e a s e d
t o  s t a t e  w h e t h e r  G o v e r n m e n t  h a v e  
t a k e n  a n y  a c t i o n  o n  t h e  r e c o m m e n d a ­
t i o n s  m a d e  b y  t h e  C o m m i s s i o n e r  for
S c h e d u l e d  C a s t e s  a n d  S c h e d u l e d  T r i b a e  
in  h is  R e p o r t  o f  1 9 5 1  f o r  t h e  a m e l i o r a ­
t i o n  o f  t h e  c o n d i t i o n s  o f  S c h e d u l e d  
C a s t e s  a n d  S c h e d u l e d  T r i b e s ?

The Depute Minister of Home
Affairs (Shri Datar): I  l a y  a  s t a t e m e n t
o n  t h e  T a b l e  o f  t h e  H o u s e  s h o w i n g  the
a c t i o n  t a k e n .  [ S e e  A p p e n d i x  V ,  a n ­
n e x u r e  N o .  4 7 . ]

Travancore-Cochin High Court

•1128. Shri Sinhasan Singh: W i l l  t h e
M i n i s t e r  o f  States b e  p l e a s e d  to
s t a t e  t h e  n u m b e r  o f  j u d g e s  i n c l u d i n g  
t h e  C h i e f  J u s t i c e  o f  t h e  T r a v a n c o r ^  
C o c h i n  H i g h  C o u r t  w h i c h  s its  a t  Erna* 
k u l a m  a f t e r  t h e  i n t e g r a t i o n  o f  t h e s e  
t w o  S t a t e s ?

The Minister of Home Affairs
and States (Dr. Katju): E i g h t .  S i r .

Dearness Ai.lowance to Pensioners

•1129. Shrinuti Maydeo: W i l l  the
M i n i s t e r  of Finance b e  p l e a s e d  to state:

( a )  w h e t h e r  G o v e r n m e n t  p r o p o s e  to
s a n c t i o n  t h e  D e a r n e s s  A l l o w a n c e  to
p e n s i o n e r s  w h o  a r e  n o t  allowed to
g e t  a n y  b e n e f i t  o f  m e r g i n g  dearness
a l l o w a n c e  i n  b a s i c  p a y ;

( b )  i f  S o , w h e n ;  a n d

( c )  i f  n o t ,  t h e  r e a s o n s  t h e r e f o r ?

The Deputy Minister of Finjbce
(Shri M. C. Shah): ( a )  t o  ( c ) .  The

b e n e f i t ,  i n  t h e  m a t t e r  o f  p e n s i o n , o f  
m e r g i n g  a  p o r t i o n  o f  d e a r n e s s  a l l o w ­
a n c e  in  b a s i c  p a y  w i l l  a c c r u e  t o  those
who retired or may retire on o r  after
the 15th July 1952. Pensioners who re­
tired before that date will continue i#




